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time may be granted to complete these

proceedings. Keeping in view these submissions,

we pass the order as under

"The Application is disposed of with a

direction to the respondents to complete the

proceedings initiated on the basis of the

chargesheet dated 13.1.2000 (Annex.A/1), within

a period of six months from the date of

receiving a copy of this order.
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The applicant

is directed to cooperate with the

\department so as to see that the proceedings are

completed within a period of six months.
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